11264 Demands APRIL 18, 1961 for Grants 12266

DemanD No. 6—MiNisTrRY oF Com- DEMAND No. 110—CAPITAL OUTLAY

MUNITY DEVELOPMENT AND CO-OPERA- OF TKE MINISTRY or CoMMUNITY

TION, DEVELOPMENT AND Co-0PERATION,

“That a sum not excceding “That a sum not cxceeding
Rs, 27,99,000 be granted to the Rs. 4,86,04,000 be granted to the
President to complete the sum President to complete the sum
necessary to defray the charges necessary to defray the charges
which will come in course of pay- which will come in couse of pay-
ment during the year ending the ment during the year ending the
31st day of March, 1962, in r.ospect 3lst day of March, 1962, in respect
of ‘Ministry of Community of ‘Capital Outlay of the Ministry
Development and Co-operativn’” of Community Development and
Co-operation’.”
DEmaNp No. T7—ComMMUNITY DEVE- —
LOPMENT PRoJECTs, NATIONAL EXTEN 18.59} hrs.

SION SERVICE AND CO-OPERATION.
BUSINESS ADVISORY COMMITTEE

“That a sum not exceeding

Rs. 2,75,57,000 be granted to tke SIXTY-THIRD REPORT

President to complete tha sum Shri Siddananjappa (Hassan): Sir

necessary to defray the charges 1 be . : ’
) Ay A g to present the Sixty-third Repor

which w‘].l come in course .Of pay: of the Buziness Advisory Commitfee

ment during the ycar ending the : :

31st day of March, 1962, in respect 19 hrs,

of ‘Community Development Pro- .

jects, National Extension Service The Lok Sabha :hen adjourned till

and Co-operation’." Eleven Of the Clock on Fﬂ,day' ApriI

14, 1961 /Chaitra 24, 1883 (Saka).





